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CP No. S1/ALD/2017, with CA No. 33/ALD/2017

Today, cases is fixed for pronouncement of order in respect of CP No.
SI/ALD/2017. The order in detail is recorded separately. The company scheme
petiton is allowed and the proposed company scheme of

(amalgamation/arrangement) is hereby sanctioned in terms of the detail order.
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Date: 11.09.2017 Shri H.P. Chaturvedi, Member (Judicial)
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